
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal CCR

January 109,020 38,008 147,028 3,076 2,211 5,287 5,480 3,167 8,647 106,616 37,052 143,668 178.15 143.24 163.55 20 19

February 106,753 37,075 143,828 4,088 3,051 7,139 6,142 3,612 9,754 104,699 36,514 141,213 150.24 118.39 136.63 21 20

March 104,755 36,531 141,286 4,347 3,064 7,411 4,697 2,686 7,383 104,405 36,909 141,314 108.05 87.66 99.62 21 17

April 104,331 36,596 140,927 5,828 3,730 9,558 5,664 3,452 9,116 104,495 36,874 141,369 97.19 92.55 95.38 21 20

May 104,481 36,827 141,308 5,065 3,310 8,375 4,322 3,765 8,087 105,224 36,372 141,596 85.33 113.75 96.56 21 14

June 105,252 36,374 141,626 3,060 2,720 5,780 2,333 1,983 4,316 105,979 37,111 143,090 76.24 72.90 74.67 21 9

July 106,074 37,085 143,159 4,279 3,320 7,599 4,611 3,289 7,900 105,742 37,116 142,858 107.76 99.07 103.96 20 22

August 105,805 37,140 142,945 5,202 3,583 8,785 4,274 4,202 8,476 106,733 36,521 143,254 82.16 117.28 96.48 20 20

September 106,749 36,507 143,256 4,549 3,419 7,968 4,779 3,634 8,413 106,519 36,292 142,811 105.06 106.29 105.58 20 20

October 106,514 36,305 142,819 3,401 2,676 6,077 2,461 2,464 4,925 107,454 36,517 143,971 72.36 92.08 81.04 20 14

November 107,564 36,534 144,098 4,570 3,580 8,150 3,863 2,805 6,668 108,271 37,309 145,580 84.53 78.35 81.82 19 20

December 108,277 37,311 145,588 4,261 3,250 7,511 3,484 3,295 6,779 109,054 37,266 146,320 81.76 101.38 90.25 19 18

Total
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31.12.2024)
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100.74 101.16 100.92 19 18

                   Hours lost due to Judges being on leave/official tour : 1,404.875

Cumulative figures from 1st January, 2024 to 31st December, 2024

N.B.: Total working hours during the period : 22,093.5 (Total working hours = 5.15 hours × No. of working days in the given period × Working strength of the Hon'ble Judges during the period)

Report generated on 3rd January, 2025

        Total no. of Judgments delivered: 2629 (This is excluding the cases disposed of by orders)

       The difference between the closing balance of a month and opening balance of the succeeding month is due to subsequent updation of disposal and restoration of some cases in CIS.

                    Hours lost on account of reference held by Court due to sad demise of learned Advocates/Judges : 240

          Total working hours lost                        : 1,644.875

THE HIGH COURT OF ORISSA, CUTTACK

Month-wise Institution, Disposal and Case Clearance Rate 

1st January - 31st December, 2024
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